
 
(TO BE PUBLISHED IN THE GAZETTE OF INDIA EXTRAORDINARY

 PART­I­SECTION­1)
 

GOVERNMENT OF INDIA
MINISTRY OF COMMERCE & INDUSTRY

DEPARTMENT OF COMMERCE
 

PUBLIC NOTICE NO. 161 (RE: 2008)/2004­2009
NEW DELHI: DATED:  19/03/2009

     
In exercise of the powers conferred under Paragraph 2.4 of the Foreign Trade Policy, 2004­09 and Paragraph 1.1 of the Handbook of Procedures (Vol.1),

the Director General of Foreign Trade hereby makes the following amendments/ additions/deletions/corrections in the Handbook of Procedures, Vol.2, 2004­
2009, as amended from time to time

 
2.         In the statement of Standard Input Output Norms (SION) as contained in the Handbook of Procedures (Vol.2), 2004­2009, as amended from time to
time, following amendments are made against SION entry at A2361 for export product ‘Reinforced Steel Wire Braided Rubber Hose containing Minimum 35%
Relevant Synthetic Rubber in Rubber Compound’:

“Description of Import Item at Sl. No. (2) against SION entry at A2361 is amended as “Relevant textile yarn (Cotton, Polyester, Rayon,
Nylon Yarn, of relevant denier)” for existing description ‘Relevant Textile Yarn (Cotton, Polyester, Rayon)’.

 
3.         In the statement of Standard Input Output Norms, following additions shall be made at appropriate places as mentioned below:­  

                                                              
After the existing SION entry at Sl. No. A3635, new entries    at   Sl.   Nos. A3636 and A3637 are added as per Annexure “A” to  this Public Notice

(Page 2­3).
 
 This issues in public interest.                               
 

 
(R. S. Gujral)

Director General of Foreign Trade and
ex­officio Additional Secretary to the Government of India

 
 

(Issued from F.No.01/87/171/00002/AM09/DES­VII)
 

 



 
ANNEXURE “A” to the Public Notice No. 161  (RE: 2008)/2004­2009
                                                                       Dated:     19.03.2009
 
S. No. EXPORT ITEM Qty. IMPORT ITEMS QTY
A3636 Reinforced steel

wire Braided
Rubber Hose fitted
with Non­Alloy
Steel
Flanges/Couplings

1 Kg. 1. Hose Reinforcement Steel     Wire
(Brass  Plated  of  relevant
thickness)

1.05  kg/kg
content  in
export product

2. Input  for  1 Kg.  Rubber  Compound  in  the  export
product      

(i)         Relevant  Synthetic  Rubber
{Polychloroprene
Rubber/NBR/EPDM/SBR/ NBR­
PVC/Chlorosulphonated
Polyethylene  (CSM)/
Polybutadiene  Rubber
(Cissamer)}[NBR  to  be  allowed
for Oil Resistant Hose and CSM,
Cissamer  to  be  allowed  for  Air
Conditioning,  Hot  water  and
CNG Hose]

0.37 kg.

(ii)   Carbon Black 0.47 kg.
(iii)   Plasticiser/Oil (Thiokol) 0.055 kg.
(iv)           Rubber  Chemicals

(Antioxidants,  Accelerators,
Retardors,  Bonding  Agents,
Peptizers,  Sulphur,  Wax,
Magnesium  Oxide,  dispensing
Agent,  Precipitated  Silica)
(Quantity  of  Antioxidants  shall
not exceed 0.015 kg)

0.030 kg.

(v)  Filler (China Clay) 0.105 kg.
3. Non­Alloy  Steel­

Bars/Rods/Plates/Billets/Blooms
1.65  kg/kg
content  of  non­
alloy  steel
Flanges/coupling



in  export
product  

 
A3637 Timing Belts 1 Kg. 1.  Glass Fibre Cord 1.05 kg/kg

content  in
export 
product

2.   Relevant  Nylon  Fabrics  of 
Relevant GSM

1.05 kg/kg
content  in
export 
product

3. Input  for 1 Kg. Rubber Compound  in  the
export product

(i) Relevant  Synthetic  Rubber
(Polychloroprene  Rubber/
EPDM/  HNBR/
Chlorosulphonated
Polyethylene)
 

0.600 Kg.

(ii) Carbon Black 0.314 kg.
(iii) Zinc Oxide 0.018 kg.
(iv)           Rubber  Chemicals

(Antioxidants,  Accelerators,
Retardors,  Bonding  Agents,
Peptizers,  Sulphur,  Wax,
Resins,  Magnesium  Oxide,
Dispensing Agents, Precipitated
Silica).    (Quantity  of
Antioxidant  shall  not  exceed
0.015 kg)

0.140 kg.

 


